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(b) if so, to what extent Government have succeeded in apprehending 
such unscrupulous agents during the past five years; 

(c) the details thereof. State-wise; and 

(d) the number of such agents and action taken by the Government against 
them? 

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL 
AFFAIRS (SHRI AJIT KUMAR PANJA): (a) to (d) The information is being 
collected and will be laid on the Table of the House, 

Statement by PM on his Visit to Israel 

3325. SHRI K.M. KHAN: Will the Minister of EXTERNAL AFFAIRS 
be pleased to state: 

(a) whether the hon'ble Prime Minister has made a statement during his 
visit to Israel that diplomatic relations between India and Israel were delayed 
because of Muslim vote-bank in India; 

(b) if so, what are the basis of making such a statement; 

(c) whether it is also a fact that hon'ble Prime Minister said in his statement 
that to have relations with Israel and the eastern countries, the previous 
Government in India was the reason to delay in establishing full-flecL. r\ 
relations between India and Israel; and 

(d) if so, whether it is proper to make such a statement in the third 
country? 

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL 
AFFAIRS (SHRI AJIT KUMAR PANJA): (a) to (d) Do not arise as Prime Minister 
did not visit Israel. 

Arab Ambassadors resentment over the remarks made by Ministers 

3326. SHRIMATI VANGA GEETHA: Will the Minister of EXTERNAL 
AFFAIRS be pleased to stale: 

(a) whether Arab Ambassadors in the capital have expressed recently 
their resentment over the rennrks of the Ministers of External Affairs and 
Home Affairs during their visit to Israel in June 2000; and 
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(b) if so, the action taken to clarify the position with regard to Indo-
Israel relations to representatives of Arab Countries in India? 

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL 
AFFAIRS (SHRI AJIT KUMAR PANJA): (a) and (b) External Affairs Minister 
and the Home Minister had visited Israel separately in the month of June/July. 
The main thrust of these two visits revolved around improvement of India-
Israel relations. There had been some inaccurate media reports which have 
been clarified to representatives of Arab countries by the Ministry of External 
Affairs. They have been assured that our bilateral relations with any other 
country will never be developed at the cost of our traditional ties with Arab 
countries. 

Lapses in the Issue of Passport 

3327. SHRI SANJAY NIRUPAM: Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether it is a fact that a passport has reached the residence of a 
'student' who had not applied for that and the passport contained the name and 
address of that student while the photo was of someone else, as reported in 
Dainik Jagaran dated 7th August, 2000; 

(b) if so, whether Government have made any enquiries into the same; 

(c) whether such lapses had helped the hijackers of Indian Airlines arcraft 
from Nepal who had obtained fake passports; and 

(d) the action Government propose to take in the matter? 

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL 
AFFAIRS (SHRI AJIT KUMAR PANJA): (a) Yes, Sir. 

(b) Yes, Sir. The preliminary enquiry has been completed. While the 
complicity of the staff of the Passport Office has been established it has not yet 
been possible to fix responsibility. The enquiry is continuing. 

(c) No Sir. The facts of the two cases are altogether different. 

(d) The passport in question has been revoked. To prevent such instances 
the passports of minors from RPO Delhi would henceforth be issued on post-
police verification basis. 
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